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Proposal to take over wool trade

879. SHRI ARVIND M. PATEL: Wili
the Minister of COMMERCE be pleased
to state whether Governmeat are ¢on-
sidering & proposal to take over the wool
trade or to issue instructions to the manu-
facturers to fix prices for their production
and print the prices accordingly? .

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
A. C. GEORGE): No, Sir.

.Soyabean off mixed up with sea water.

880. SHRI K. LAKKAPPA:
SHR1 SHRIKISHAN MODI:

Will the Minister of COMMERCE be
pleased to state:

(a) whether four thousand tonnes of
soyabean oil got mined up with sea
water in trangit from a foreign couatry on
way to India and whether the mix-up was
detected only while unloading the oil
at Bombay harbour in the 3rd week of
Avugust, 1973;

(b) whether the vamaspati menufac-
turers have refused to accept this oil;
and

(c) whether the State Trading Corpera-
tion bas brought this matter to the notice
of Government and if so, the reaction of
Government thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
A. C. GEORGE): (a) Yes, Sir.

(b) No, Sir.

(c) Yes, Sir. The Soyabean oil was
allowed to be allotted to the Vanaspati
manufacturers  after physical separation
of sea water and necessary processing and
declaration thereafter of the oil as fit for
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human consumption by the Municipal
Health authorities.

Integrated long-term textile policy

881. SHRI K. LAKKAPPA:
SHRI SHRIKISHAN MODI:

Will the Minister of COMMERCE be
pleased to state:

(») whether Government are coasider-
ing the question of laying down an in-
tegrated long-term textile policy; aad

(b) if so, the main features thereof and
when the final decision is likely to be
taken in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
A. C. GEORGE): (a) Yes, Sir.

(b) The matter is still under consider-
ation.

Complaint from Norway regarding recep-
tion given by Cochin Customs to its

Fishing Vessel

883. SHRI K. LAKKAPPA: )
SHRI SHRIKISHAN MODI:

Will the Minister of FINANCE be
pleased to state:

(a) whether Norway had lodged a com-
plaint with the Government of India about
the alleged rude reception given by the
Cochin Customs to a fishing vessol gifted
by it to India in the first week of Sep-
tember, 1973 and

(b) if so, the action taken in this re-
gard?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH): (a) No written complaint in
the matter has been made. However, an
oral report was made by the Norwegian
Embassy regarding the delay which had
taken place in the clearance of the gift
equipment and personal effects of the
crew, and the inconvenience caused there-

by.





